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0.A.Nc,278/9C Date of Order: 17,6,1993

BETWELN 2

Counsel for the Applicants

Counsel for the Respondernts

CORAM 2

HON'BLE SHRI A.B,GOKTHI : MEMBER (ADMN, )

HON'BLE oHRI T.l HANDRASEKHARA REDDY MEMBER (JUD L, )

Sri P.Koteswara kao,
Sri A.,V.Narayana ' ‘ .. Applicants,

AND

Union of India, rep. by
its oecretary, Ministry
of Personnel, New Delhi,

Union pPublic Service Commission,
rep, by its Chairman, HKL
Kapoor, IAS, retired, Dholpur
House, New Delhi.

Govt. of A.P. rep. by its
Chief Secretary, Sri G.K.Nair, IAS,
Sectt, Buildings,Hyderabad.,

5ri P.5.Rama Mohan Rao, IPS,
Chairman & Mng, Director,
Hyderabad Allwyn Ltd.,
Sanathnagar, Hyderabad,

Sri C.R.Naidu, Principal, Police
Recruitees' School, Amberpet, '
Hyderabad,

°ri C.V.Narasajah, Addl.Sp, CBCID,
Office of the Sp, CBCID, Saifabad,
Hyderabad,

Sri S,.Prabhakar Reddy,.

43d1.5,P., Vigilence and Civil Supplies, :
Hyderabad. . : .. Respondents,

.o Mr,IV3,Rac

.. Mr_NV,Ramana for
R1 and K2
Mr.D,Panduranga
Reddy for R3
Mr . N.kamamohan R
for R6E,

1|



Order of the Division Bench delivered by
Hon'ble Shrj A.B.Gorthi, Member (Admn, ),

Mr.N.V.kamana, Standing Counsel for respondents
1 and 2, Mr.D,Panduranga Reddy, for R3 and Mr.N.Ramamohan

hao, for R6 are present,

2. When this case was listed on 8.6.1993 for fina}l
'hearing none was present for the applicant. It was
accordingly listed for hearing on 15,6.1993. On that day
also none appeared for the applicant. It was therefore
listed for dismissal on 17,6,1993, Even today there is
none for the applicant. The O.h, is therefore dismissed

for default. There shall be no order as to costs,

R — o ,
_ (T . CHANDRASE KHAKA RED (A.B,GORTHN
{ : Member (Judl, ) Member (2 '
i | P ' Dated : 17th June, 1993
" (Dictated in Open Court)
Copy to:-
' sd
K

Sscratary, Ministry of Personnel, Uniocn gp india, New Dslh

2. 8ri, HLK Kapoor, IAS, Retd., Chairman, Union Public Servic
Commissign, Oholpur House, New Dalhi,

3. BGhgi, G.R,Nair, IAS, Chief Secretary, Govt. of A.P.
Secratariatbuildings, Hyd,
4% Sri. £,5,Rama.
Hyderabad Allw
54 Sri, C.PoNaidu,
Amberpet, Hyd,
6*& Sri. C.V.Naragaia
. 9a@ifabad, Hyd,
74. Sri. S.Prabhakap Re
. Supplies, Hyd, =\
B+ One copy tn Sri. I.V,
.. nagar, Hyd-23, )
9. One copy to Sri, N,V,Rapana, Addl. CGSC for R-1 & R-2, JS"

. ,@t‘k\\\\\m“
S A e oy W

chan Rao,IP5, Chairman & Mng., Director,
Ltd., Sanathnagar, Hyd,

rincipal, Police Recruitees Schoo! }
Addl. S.P., CBCID, 0/0 sP, CB CID,
y» Addl. S,P., Vigilence and Civil

” . sel Por AP
‘St'\.. D Pandurengs Reddy, Spl.Coun
advacate, TR1, Wyd.
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‘THE, HON'BLE MR.C.J, ROY ; MEMBEK(JUIL)
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Admitted and Interim pirections issued

Allowed

Disposed of with directions
_DPigmissed '

Dismissed as With drawn

Dismissed for éef%ult_

M.ih,Ordered/Re jected
No.erder as to costs. "
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